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AN
ACT

to repeal The Assam Rajib Gandhi University ofCooperadve
Management Aat, 2010.

Preamble Whereas it is expedient to repeal The Assam Rajib Gandhi
University of Cooperative Management Act, 2010.

It is hereby enacted in the Seventy-fourth year of the Republic
of India as follows:-

Assam Act
No. XXV of

2010

Short title, extent
and

1. (1)

(2)

(3)

This Act may be called TIle Assam Repealing Act,
2023
It shall extend to the whole of the state of Assam.conrnrencement

It shall come into force at once.

Repeal and
savings

2. (1) The Assam Rajib Gandhi University of Cooperative
Management Act, 2010 shall stand repealed fran the
date of commencement of this Act.

Assam Act
No. XXV of

2010

(2) Notwithstanding such repeal, of the Act as mentioned in
sukbsection (1) above, urythiag done or any action taken
under this Act m repealed, shall tn deemed to have been

validly done, taken or passed under the corresponding
provisions of the Act sa repealed.

(3) (i) After the commencement of this Act, all the

pmpedies of Assam Rajib Gandhi University of
Cooperative Management shall be placed in the
Sibsagar University situated at Jaysagu, Sibsagar.

(ii) After the commencement of this Act all the

Offices and Staff against the sanctioned posts of
Assam Rcjib Gandhi University of Cooperative
Management shall be placed and absorbed in the
Sibsagar UnIversity for the rem4ining term of their
service. in the msilner as may be provided in the
Sibsag& University Act, 2023 :

Provided that the Vice.Chancellor Gf the

Rajib G€udH University of Cooperative
Management shUI be appointed as the Advisor of
Higher EduQation Department, Govemment of
Assam for his remaining term of office. He shall
continue to draw the existing pay and allowanoes
as admissible as the Vice-Chancellor of the Rajib
Gandhi University ofCoQpwative Management.

GEETANJALI DAS SAII(IA,
SeCretary to the Government ofAssam,

Legislative Department, Disp',Ir.
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